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(d) 17.420 scavengers have been identified in Delhi.
1829 scavengers have been rehabilitated upto
31.3.96.

(e) The Government of Delhi has spent a sum of
Rs. 224.92 lakh for training and rehabilitation of
scavengers.

(f) No. Sir.

(g) Details of target set and actual achievement for
training and rehabilitation is as under :

Rehabilitation

Training
Year Target Actual Target  Actual
Achieve- Achieve-

ment ment
1992-93 - - 1000 505
1993-94 100 13 3000 196
1994-95 100 121 3000 303
1995-96

100 44 3000 825

(h) The shortfalls in the achievement of target set
have been attributed by the Government of Delhi
primarily to the non-cooperation of participating banks
and indifference evinced by the targetted group.

[English]
Cellular Phone Service

905. SHRI MANIKRAO HODLYA GAVIT : Will the
Minister of COMMUNICATIONS be pleased to state :

(a) the names of the cities in which Cellular phones
are affordable at present, State-wise and particularly in
Maharashtra; and

(b) the projects in hand at present including the
names of the cities which are going to be benefited to
make the services affordable during the current financial
year? )

THE MINISTER OF COMMUNICATIONS (SHRI BENI
PRASAD VARMA) : (a) At present, the Cellular Mobile

Telephone Service is available in the four metro
cities of Delhi, Bombay, Calcutta and Madras. The

licences have also been awarded for operation of

Cellular Mobile Telephone Service in 16 Territorial
Telecom Circles including Maharashtra. The names of
the Circles and the Companies who have been awarded
licenses and letters of intent are shown in the Statement
enclosed.

(b) The licences as given in the Statement have
taken up the projects in providing the Cellular Mobile
Telephone Service in thier respective service areas of
Telecom Circles. The service is likely to be made availale
in most of the capital cities and other large cities of the
various states in the country during the next two financial
years.
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STATEMENT

Licenses and LOls issued for Cellular Mobile
Telephone Services in Territorial Telecom Circles.

Circle

Narﬁe of the Company'

Assam

Andhra Pradesh
Andhra Pradesh
Bihar

Bihar

Gujarat

Gujgrat

Haryana

Haryana
Himachal Pradesh
Himachal Pradesh
Karnataka
Karnataka

Kerala

Kerala

Madhya Pradesh

Madhya Pradesh
Maharashtra
Maharashtra
North East
North East
Orissa

Orissa
Punjab
Punjab
Rajasthan
Rajasthan
Tamil Nadu
Tamil Nadu

UP (West)

UP (West)
UP (East)
UP (East)
West Bengal

Reliance Telecom Ltd.

J.T. Mobiles Ltd.

Tata Communications Pvt. Ltd.
Reliance Telecom

“Koshika Telecom

Birla Communications Ltd.
Fascel Ltd.

Escotel Mobile Comm. Pvt. Ltd.
Aircel Digilink India Ltd.
Bharti Telenet Ltd.

Reliance Telecom Ltd.
*Modicom Network Pvt. Ltd.
*J.T. Mobiles Ltd.

Escotel Mobile Comm. Pvt. Ltd.
US West BPL Cellular

Cellular Communication India
Ltd.

Reliance Telecom Ltd.
Birla Communications Ltd.
US West BPL Cellular
Reliance Telecom Ltd.
Hexacom India Ltd.
Koshika Telecom
Reliance Telecom Ltd.
J.T. Mobiles Ltd.
‘Modicom Network Pvt. Ltd.
'Hex.;com India Ltd. .
*Aircel Digilink India Ltd.
US West BPL

*Hinduja HCL S. Comm. Pvt.
Ltd.

Escotel Mobile
Communication Ltd.

Koshika Telecom
Koshika Telecom

Aircel Digilink India Ltd.
Reliance Telecom Ltd.

Note : “1" denotes that Letters of Intent issued are yet to be
converted into Licenses.



